ACT No. XXVII oF 1930.

- [Passen. iéY“"TiI*E"IﬁﬁiAi\r"""LEGiéi;ATﬁRE]

» (Recewed the assent of the Governor General on tﬁe 25th July,
1930.)

An Act further to amend the Indxan Telegraph Act, 1885, for
© a certain purpose.
HEREAS it is expedient further to amend the Indian
Te1egraph Act, 1885, for the purpose hereinafter -
appearing ; It is hereby enacted as follows :—

1. This Act may be called the Indlan Telegraph (Amend- srort title.
ment) Act, 1930.

2. In clause (a) of the second proviso to sub-section (7) of Amendmant,of
{6
sectlon 4 of the Indian Telegraph Act, 1885, after the word 5\%;;111 of
“ waters *’ the words “ and on- a1r01aft Wlthm or above

B'I‘lt-lsh India, or Indian territorial waters,”” shall be inserted.
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